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DELHI VIDHAN _SABHA
BULLETIN PART I
(BRIEF RECORD OF PROCEEDINGS)

TThygs&ay, 23rd Margh 2000 / Chaitra; 03, 1922 (saka)

Mo 25

: I ,'ZZ;bb PM Homage to Martyrs

: : ; Being Martyrs day, House paild rich t:iibutes
Yy e to the sacrifices of eminent martyrs—shaheed
ik Bhagat singh, Rajguru and Sukhdev. Hon'ble
- Spsaker while paying tributes requested the
Chief Minister to expedite work on statues
of martyrs to be errected in the Shahidi pPark
opposite Maulana Azad Medical College. Chief
Minister assured the House that the needful
would be done in the matter very soon.

Members also observed two minutes
silence as a mark of respect to the memory
of martyrs.

24 2.10 PM - Pandemonium In The House = Adjournment

There was pandemonium in the House as members
belonging to the ruling party stood up protaest-'
ing -against the heavy increase in the prices
of LPG and Kerosene 0il by the Central Govt.
and demanding ad jourment of the House. Despite
Hen*ble Speaker®s request to the membersto
maintain decorum and raise issues one by one,
slogan shouting continued and the Chair was
constrained to adjourn the House for 10 minutes,

3. 2,15 PM House adjourned for 10 minutes.,

4, 2,27 PM House re-assembled. Pandemonium and slogan
shouting continued.

S. 2¢33 PM House adjcurned again for 10 minutes.

6. 2.58 PM House re-assembled. Chair gave ruling abkbout
i 5 the non-admissibility of the adjourment motion
given notice of by opposition members. The
opposition members, unhappy over the Speakers
ruling, continued to raise slogans. Pandemonium
prevaileds-

. 3.12 pPM House adjourned for 10 minutes.

8. = 3327PM House re-assembled. Opposition members unhappy
at the rejection of their notice of agjournment
motion staged walk-out.

Se Questions : Replies to starred Questions 1-20
and unstarred questions 1=87 were deemed to be
laid on the Table of the House,

Contd ...-...*....-2/-
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Some ruilng party members who had given notice

nAsl ) Of “Ad jourment' Mofion sought to know the fateé -

of their notice. The Chair ruled that the same
was not admissible because tha subject was net
directly related to Delhi Govt., a resolution
can be moved on the same subject.for, which he
has aleeady ‘received a-notice from the Govt and

~iin view of the 'established parliamentary practice,

gl I

. the. Govi. resolution obviously gets priority
~v and sthe ‘same has been accepted as per decision
ey 2¢dcakén dn chis Chamber in the meeting of party-

leaders.

¥ \

: s3peaker .directed that all Specxal Mentions

‘1listed for the day would be deemed read and sent

*fto concerned departments.

Shri aAjay Maken moved the following Govt
résolution :=

“This House strongly disapproves the price
1 hike of ILPG by-Rs 45 (i.e. 75%), Kerosene
N by Rs 2,79 (i.e. 204.,49%)., DMS Milk from
_ Rs 7 to Rs 14 (i,e. 100%) by the Central
! . Govt which will directly hit the poor
. - and lower middle .class reople, particu=-
\ larly those belonging to fixed salaried
i ...Slass and call upon-.the Central Govt.
h ”that these prlces be rolled back forthwibh".

the following members parthipated in the discu-

: ssion t-

1. shri Deep chand Bandhu
‘2e¢ Shri Ramsdkant Goswami
3. Smt Kiran walia

4, sShri shoib Igbal

5. Shri Yoganand Shastri,

Minister of Food & Supplies
Resolution was put to vote an adopted.
Presentation of Report Of BAC & Smt Kiran

VEBaudhary presented the Fourth Report of BAC.

. Presentation of: Report of C/PMBR : Sshri Mangat

Ram singhal preésented.the Fifth Report of C/PMBR .

Motion for Election .to Financial Committees :
8mt Shiela Dikshit , Chief Minister moved for.
='ealer::t:i.cﬁn of Mzmbers to the Financial Committees
For the;per}od frxom April 2000 to 31 March 2001.

The uotlon was put to vote and adopted.

. Economic survez H shrl Mahinder Singh saathi,
- METister Oof Pinance laid on the Table of the HBuse

a copy of Economic Survey.

cmtd .'000000.0-0-3/-
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4.29 PM

4.30 M
5 .0.:» ,‘M
5.05 PM

6.0 PM

'Legislative Proposals :

l. Dr Narendra Nath, Minister of Education &
Industries moved for leave to introduce
‘The Delhi Official Languages Bill 2000!
and Jdeave having been granted,also intro-
duced™he Bill.

2. Dr Narendra Nath, Minister of Education
& Industries moved for leave to introduce
*The Delhi Ancient And Historical Monuments
And Archeologieval Sites And Remains Bill
2000*' and leawe having been granted, also
introduced the Bill.

TEA BREAK
House re-assembled,
sShort Duration Discussion

S5hri Mukesh Sharma raised Short Duration Discusdion
regarding anamolies in disbursement of 0ld Age
Pension.

The following members participated in the discu-
ssion :=-

l, s8Smt Kiran Chaudhary

2. Shri anrish Singh Gautam
3. smt Kiran walia

4, Shri Shadi Ram

5. B58mt Meera Bhardwaj

6« Shri Mahabal Mishra

7. Shri Ram Singh Netaji

8. Shri Malaram Gangwal

9. 8hri Radhey Sham Khanna
10. shri Jagdish Anand
ll. Shri Arvinder Singh Lovely
12, Shri Surender Kumar
13. shri Bhishm Sharma
14, sSmt Darshana Ram Kumar
15, shri Jile singh Chauhan
l6. Shri Roop Chand
17. Shri sish pal

Smt Krishna Tirath, Minister of sSocial welfare
repliedtthe debate.

(House adjourned for Friday, the 24th March 2000
till 2.00 PM).

S.K. Sharma
secretary
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